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 Compliance report in respect of the directions issued by this Hon’ble Tribunal on 02.07.2019 in Application 

No.41/2019 related to  Kudlu- Chikka Kere lake. 

 

Sl.No. Directions / Observations  Action taken so far 
 

4 (i) 

1. Kudlu Chikkakere Lake is located 

in the Kudlu Village (Sy. No. 70) 
limits of Sarjapura Hobli, Anekal 

Taluk & presently it comes under 

BBMP limits ward No. 191. The 
extent of the Kudlu Lake is 13 Acres 

05 Guntas. It was noticed that 

residential houses and apartments 
have been constructed around the 

lake. 

Kudlu Chikka Kere is located in Bommanahalli zone of Bruhat 

Bengaluru Mahanagara Palike, Anekal taluk, Bangalore urban 
district the copy of the village map showing the location of lake is 

enclosed as Annexure 1. The BBMP has taken up Developmental 

works during financial years 2012-13 and 2014-15, the copy of the 
brief note of the lake  along with the details of the Developmental 

works taken up in Phased manner is enclosed as Annexure 2. At 

present the lake is being guarded by home guards and BBMP has 
entrusted a private contractor for attending day to day maintenance 

works. 

 
4(ii) 

2. The lake is having water and it 
mainly contains sewage/sullage 

effluent. There are three main sewage 

feeder drains into the lake coming 

from the upstream of the lake 
through open drain directly into the 

lake. Further, there are many sewage 

entry points from south side of the 
lake.   

 
The lake is getting storm water from 4 inlets on the southern and 

western side of lake.  

 

BBMP has constructed Diversion drain interconnecting all the inlets 
to divert entry of sewage/ sullage into the lake. The photographs 

showing the location of diversion drain and inlets  are enclosed  as 

Annexure 3&4. 
 

 As a part of permanent solution  BWSSB has initiated the work of 

providing underground Drainage (Laterals) Facility to the area 
coming under 110 villages and the work of feeder main will be taken 

up under cauvery 5th Stage project with the assistance of JICA 

which is likely to be completed by the end of 2023. 
 

4(iii) 3. The lake is also filled with debris 

and other floating materials and 

deposition of garbage in the tank bed 

BBMP has taken steps to issue notices to adjoining residents under  

rule 4(2) of  Solid Waste Management Rule 2016 no waste generator 

shall throw solid waste  generated by him in the water bodies  



was also noticed. The solid waste and 

the wet waste from the houses are 

dumped adjacent to the lake by the 
side of the road. 

(enclosed as Annexure 5&18). The debris and other floating 

materials in the water body have been collected and dumped in the 

nearest BBMP Authorized dumping yard.  
The photographs of the lake depicting the current status of the lake 

taken on 6/12/2019 is enclosed are Annexure 19&20. 

4 The regional officer has addressed a 

letter to ADLR and Tahasildar, Anekal 
to carry out & submit the detailed 

survey of the lake & buffer distance 

from the lake along with illegal 
constructions made in the buffer 

zone. A letter has also been 

addressed to Assistant 
Commissioner, Bangalore South to 

conduct survey of the lake & submit 

the survey sketch along with survey 
nos. of the land & to earmark the 

encroachment to find out illegal 

constructions in the buffer zone (The 
copy of the letters is enclosed as 

Annexure-B, C, D & E).   The exact 

boundary of the lake & the distance 

of buffer area from the lake is not 
known to initiate action if any 

construction has taken place within 

the notified buffer zone. The same will 
be known only after the survey of the 

lake & after the receipt of details from 

the Revenue Department.”  
   

On the instructions of Deputy Commissioner (Bangalore Urban 

District) during the action taken review meeting held on 
4/12/2019, the Tahsildar and Assistance Director of Land Survey 

And Land Records surveyed the lake and its Buffer area on 

5/12/2019. The BBMP Officials were also part of the survey. The 
Photograph of the progress of survey is enclosed as Annexure21, 

22. 

The ADLR submitted the Survey Sketch demarking the lake 
boundary and 30m Buffer zone from the lake boundary is enclosed 

as Annexure 23. 

Based on the demarcation of lake Buffer the BBMP jurisdictional 
Assistant Executive Engineer (Begur Sub Division BBMP) has 

identified the construction which is totally numbering 28. The 

copies of the notices issued by Assistant Executive Engineer is 
enclosed as Annexure24-52 

5 (i) In view of above, remedial action is 

required for restoring the lake  

which is an important water body. 

The BBMP has constructed Diversion Drain to divert the sewage / 

sullage entering to the water body during the development of lake. 

BBMP just completed the construction of 500 MLD  Sewage 



 Treatment Plant (STP) to augment for lean monsoons, evaporation 

and percolation losses in the water body using the diverted sewage 

or sullage. the STP is on trial run will be commissioned in 1 month ( 
the photograph of the STP are enclosed as Annexure 53,54. 

5 (ii) removing illegal constructions within 

the prescribed buffer distance which 

is reported  
to be 30 meters. 

 

Notices have been issued to the owners of the building which are 

constructed in the buffer zone. Under section 12 of the Karnataka 
Lake Conservation and Development Authority directing them to 

produce documents pertaining to their properties. 

5 (iii) The persons  responsible for 
discharging effluents/ sewage in the 

lake may be  proceeded against under 

the Water (Prevention and Control of  
Pollution) Act, 1974. 

KSPCB 
The BBMP has surveyed  Kudlu Chikkakere Lake with Tahasildar, 

Anekal jointly and shared the list of houses and Apartments located 

in the buffer zone of 30 mtrs of Kudlu Chikkakere Lake. The 
Pollution  Control Board will initiate action under Sec 33(A) Water 

(Prevention and Control ) Act,1974 to the Apartment more than 20 

flats or 2000 sq mtrs of built up area in case of Residential , 2000 

Sq mtrs built up area in case of Commercial establishments  and 
5000 sq mtrs in case of Education institutions for the projects 

coming in the buffer zone after the verification  of the List. 

 
BBMP will initiate action  against the illegal constructions coming in 

the buffer zone area as per the survey report submitted by the 

Tahasildar, Anekal. 
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BRUHAT BENGALURU MAHANAGARA PALIKE
Chief Engineer, Lakes division

KUDLU CHIKKA KERE LAKE

BRUHAT BENGALURU MAHANAGARA PALIKE
Chief Engineer, Lakes division

KUDLU CHIKKA KERE LAKE
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ANNEXURE-1



3

1 Name of Lake Kudlu Chikka kere
2 BBMP Zone Bommanahalli Zone 
3 Taluk Anekal Taluk 
4 Name of Village and Sy No. Kudlu Village Sy No 70
5 Extent of Lake 13 Acres 5 Guntas 
6 Lake Circumference 1400 
7 Lake Catchment Area 11,00,000.00 
8 In flow (Million liters/ Day 0.34
9 In flow During monsoon (Million liters/ Day 139.38

10 Water Capacity of Lake 
Before Development (Cum) 73,890.00
After Development (Cum) 1,22,818.7

11 Water Spread Area (Sqm) 41,000.00
12 Bund Length 376.00
13 Estimated Cost 1. Development taken up in Phase-1 during 2012-13 Rs.210 Lakhs ( 

Deweeding, Embankment with gravel, bund improvements, 
improvements to culvers, diversion drain,)

2. Development taken up in Phase-2,  during 2014-15  Rs.115.00 Lakhs
(Chain link fencing for water body, Walk way, Irrigation pipe line, 
RCC drain (Out let and inlet) and foot bridge cum waste weir.

3. 500 KLD capacity Sewage Treatment Plant. During 2017-18 at 
Rs.200.00Lakhs

Bruhath Bagalore Mahangara Palike 
Kudlu Chikka kere Brief Note 

ANNEXURE-2



4

ANNEXURE-3



ANNEXURE-4
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KUDLU CHIKKA KERE ANNEXURE-19



7

KUDLU CHIKKA KERE ANNEXURE-20



8

JOINT INSEPECTION  THASHILDAR AND ADLR WITH BBMP OFFICEIALS      
ANNEXURE-21



9

DE-MARKATION 30 MTR BUFFER ZONE                              ANNEXURE-22



ANNEXURE-23



11

STP WORK IN KUDLU CHIKKAKERE LAKE                              ANNEXURE-53



12

STP WORK IN KUDLU CHIKKAKERE LAKE                              ANNEXURE-54
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